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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)

Thursday, 05 April 2018 / 15 Chaitra 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Shri Kapil Mishra came in the well of the House and raised objections on the matter of Short
Duration Discussion (Rule-55) listed for the day i.e. ‘Alleged attempts to incite communal
disturbances on the pretext of Ramnavami procession’.

Members of BJP stood up on their seats and also raised their objections on the aforesaid issue.
Some Members of Aam Admi Party also stood up and objected the behaviour of Sh. Kapil
Mishra and statements of Members of BJP.

Uproar in the House.

2.17 PM : As Shri Kapil Mishra refused to return to his seat in spite of repeated requests by the
Chair, he was asked to withdraw from the House. As the Member refused to withdraw
voluntarily, the Chair directed the Marshalls to escort him out.

Members of BJP walked out in the protest.

The Chair paid tributes on the occasion of Birth Anniversary of Ninth Sikh Guru, Guru Teg
Bahadur.

Tributes were also offered to Late Shri Babu Jagjivan Ram, former Union Minister and freedom
fighter on his Birth Anniversary.

Special Mention(Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair:

1. Shri Jarnail Singh 8. Shri Naresh Yadav (Minister of Transport
2. Shri Anil Kumar Bajpai intervened)

3. Shri Pankaj Pushkar 9. Shri Surender Singh

4. Shri Ram Chander 10. Shri S. K. Bagga

5. Shri Girish Soni 11. Shri Rajesh Gupta

6. Shri Sukhbir Singh Dalal 12. Shri Som Dutt (Minister of Urban Development
7.  Shri Akhilesh Pati Tripathi intervened)

13. Ms. Alka Lamba

Statement by Minister of Social Welfare :

Shri Rajender Pal Gautam, Hon’ble Minister of Social Welfare made a statement regarding
decision of Hon’ble Supreme Court of India pertaining to ‘Scheduled Caste & Scheduled Tribes
(Prevention of Atrocities) Act, 1989’ and incidents of violence during ‘Bharat Bandh’ called by
some organisations on 02 April 2018.

Shri Ajay Dutt & Shri Mohinder Goyal also expressed their views on the issue.

Discussion on Outcome Report of Office of Hon’ble Lieutenant Governor :
Discussion commenced on the Outcome Report pertaining to the Office of Hon’ble Lieutenant
Governor presented by Shri Manish Sisodia, Hon’ble Deputy Chief Minister on 04 April
2018.
The following Members participated in the Discussion :

1. Shri Saurabh Bharadwaj

2. Ms. Alka Lamba

3. Shri Somnath Bharti

Motion to extend sitting of the House :

Shri Manish Sisodia, Hon’ble Deputy Chief Minister moved that the sitting of the Seventh
Session of Sixth Delhi Legislative Assembly be convened on 06 April & 09 April, 2018.

The Motion was put to vote and adopted by voice-vote.

Announcement by Hon’ble Speaker :
The Chair announced that the notices of ‘Special Mention under Rule-280° would be accepted
upto 11 AM on 06 April 2018 for the sitting of the said date.



8. 4.43PM The Chair adjourned the House for Tea-Break.

9. 5.27PM House reassembled.
Ms. Rakhi Birla, Hon’ble Deputy Speaker in-Chair.

10. 5.27 PM Discussion on Outcome Report of Office of Hon’ble Lieutenant Governor continued :
4. Shri Rajesh Gupta
5. Shri Nitin Tyagi
6. Shri Jagdeep Singh, Chief Whip
11. 6.04 PM The Chair adjourned the House upto 2.00 PM on Friday, 06 April 2018.
Delhi C. Velmurugan
05 April, 2018 Secretary
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